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Motion moved:

“That the respective Supplementary
sums not exceeding the amounts
on Revenue Account and Capital
Account shown in the third column
of the Order Paper be granted to
the President out of the Consoli-
dated Fund of the State of Assam
to defray the charges that will come
in course of payment during the
year ending the 31st day of March,
1982, in respect of heads of de-
mands entered in the second
column thereof—

Demand Nos. 26, 30, 55 and 63.”

Suppiementary Demands for Grants
(Assam) 1981-82 submitted to the vote
of Lok Sabha

Amount of De-
mand for Grant

No. Name of submitted to the
of Demand vote of the
De- House
mand
1 2 3
Revenue Capital
Rs. Rs.
26. Administra- 2,34,000 —
tive Train-
ing
30. State Lot- 4,31,000 —
teries

55. Agriculture 10,00,000 —
63. Industries — 37,50,000

15.00 hrs.

MR. DEPUTY-SPEAKER : Now,
Mr. Somnath Chatterjee to speak.

SHRI SOMNATH CHATTER-
JEE (Jadavpur): Sir, so far as this
Resolution is concerned, it seeks to
extend the draconian law against the
workers in Assam. 1 oppose this
Resolution.

MR. DEPUTY-SPEAKER { Mr.
Somnath Chatterjee, you may con-
tinue your speech afterwards because
we have to take up the nextitemin the
List of Business.

—

Indst. Projects under C.S.
15.01 hrs.

COMMITTEE ON PRIVATE
MEMBERS’ BILLS AND RESO-
LU110ONS

THIRTY-THIRD REPORT

MR. DEPUTY-SPEAKER: Now,
we take up the Private Members’
Business.

Mr. P. Parthasarathy.

SHRI P. PARTHASARATHY
(Rajampet): T beg to move:

“That this House do agree with
the I hirty-third Report of the
Committee on Private Members’
Bills and Resolutions presented to
;gg 1I-Lcn.lse on the 16th December,

MR. DEPUTY-SPEAKER i The
question is:

“That this House do agree with
the Thirty-third Report of the
Committee on Private Members’
Bills and Resolutions presented to
il;es lH?use on the 16th December,

The motion was adopted.

15.03 hrs.

RESOLUTION RE STEPS TO SET-
UP INDUSTRIAL PROJEC1S UN-
DER CENTRAL SECTOR
IN WEST BENGAL—(Contd.)

MR. DEPUTY-SPEAKER : The
House will take up further consider-
ation of the following Resolution
moved by Shri Chitta Basu on 11
September, 1981 :(—

“This House recommends that
" urgent steps be ‘taken to set up
certain industrial projects under the
Central Sector like fpetro-chemical
complex at Haldia, as proposed by
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[Dy. Speaker]
the Government of West Bengal,
without further delay for the
over-all industrial development of
that State,”

MR. CHITTA BASU : You may
continue Yyour speech. You have
already taken 27 minutes.

SHRI CHITTA BASU (Barasat):
Sir, as you may remember, on the
last occasion when I was speaking on
the subject, I tried to highlight three
basic questions in this House. The
first one was that West Bengal has
got a peculiar and particular prob-
lem to attend to. And this particu-
lar and specific problem is because of
historical necessity. The historical
~ necessity is that we should bear in
mind that West Bengal’s land area is
only 3% of the total land mass of the
country West Bengal has to support
its entire population which works
out to 8% of the total population of
the country. West Bengalhasto bear
the burden of 27 lakhs of unemploy-
ed youth who form 20%, of the total
unemployed in  the  country.
This 1s the significant factor which
I wanted to drive home on the last
occasion.

The second point which I wanted
to highlight on the last occasion was
that in order to meet the challenge
and the situation, what is needed is
the rapid industrialisation and diver-
sification of the existing industrial
base in the State of West Bengal.
What I then sought to highlight was
that the Government of India has not
been taking much interest or a prag-
matic view to pursue that policy but
on the contrary they have adopted a
policy of discrimination against this
State. I cited certain examples on
that occasion and I propose to cite
more now. '

As I mentioned earlier, let us look
at the figure of the Central invest-
ment in the State. (Interruptions).

DECEMBER 18, 1981 in W. Bengal (Res.) 420

SHRI D. P. YADAV (Monghyr):
Bihar is also on the same footing.

SHRI SOMNATH CHATTER-
JEE (Jadavpur): We do not want to
divert an industry from your State
to ours.

SHRI GIRDHARI LAL VYAS
(Bhilwara): Why don’t you support
Rajasthan ?

SHRI CHITTA BASU: We are
supporting. But while supporting
that, it is also my duty to place the
problem of my State before the House.
Iappreciate your problems and I want
that more Members should stand up
and put forth the problems of their
States.

As regards the investment or per
capita outlay, let us have a glance at
the figures available withus. During
the period of 1951 to 1979, the per
capita plan outlay was Rs. 586 in
West Bengal as against Rs. 1660 in
Punjab, Rs. 1032 in Gujarat, Rs.
996 in Maharashtra, Rs. 768 in Kar-
nataka and Rs. 660 in Tamil Nadu.
I have no grudge against any of the
States, but we want the House to ap-
preciate that while the per capita out-
lay in the other States has been of that
order, the per capita outlay in West
Bengal has been only of the order of
Rs. 586. It is a disparity and it
should be removed.

As on 31st March, 1979, the total
investment in the Central Public
Sector Undertakings throughout the.
country was about Rs. 15666 crores,
of which West Bengal accounts for Rs.
1085 crores representing only 6.9,
of the total investment in the country.

+ West Bengal occupies only 39/ of the

total land area of our country to
support 8 % of the total population of
the country bearing the burden of
20% of the unemployed people.
These are our specific problems and
particular problems which you should
take note of.

The Five-Year Plan is the only
panacea for us. Let us see what the
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6th Plan envisages about the Indus-
trial development of the State .of
West Bengal. In the 6th Plan,
during the period 1980-85, a total
outlay of Rs. 19,800 crores has been
provided for Central industrial and
mineral projects under the industry,
minerals, coal and petroleum sectors.
These are vital and core sectors. Of
this outlay, the West Bengal share is
only Rs. 1098 crores, representing
only 5.77% of the total outlay. As

I told you, never has there been an -

occasion when the industrial develop-
ment in West Bengal exceeded 5%
during the whole period of planned
economy. They continue to pursue
a policy which is an unhelpful policy
for the State of West Bengal.

Coming to the Central sector in-
vestment, as I said earlier, it has not
been commensurate with the needs.
Look at the question of per capita
financial  assistance distributed
through the financial institutions. In
West Bengal upto the end of March,
1980, it was 91.21 only ; that is the
assistance through. the financial ins-
titutions, whereas it was 249.91
for Gujarat. Rs. 226.03 for Maha-
rashtra, Rs. 142.13 for Haryana and
Rs. 136.52 for Karnataka. West
Bengal’s share is Rs. 91.21 whereas
other States share of the assistance
from the Central institutions, is much
higher, despite the fact that West
Bengal needs more for industrialisa-
tion and diversification of the existing
industrial tase.

MR. DEPUTY-SPEAKER: Mr.
Basu, you should have also collected
these figures from various states.
Then it would have been easy for you
to compare.

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANIJIT CHANANA):
Division of labour, that he is giving
to me.

SHRI CHITTA BASU: I think
you can supply it. That is mutual
collaboration.

The absence of headquarters of
these financial institutidns is one of
the reasons because of which the en-
trepreneurs in West Bengal cannot
take advantage of the financil insti-
tutions. Headquarters of most of
the financial institutions are in
Bombay and that provides an addi-
tional opportunity for the entrepre-
neurs of Western sector. I don’t
grudge it. But what I want to say is
that the Regional Advisory Boards
and Regional Advisory Committees
of theseinstitutions should include the
representatives of the State Govern-
ments. As a matter of fact, the
West Bengal Finance Minister has
recently raised the question for the
re-constitution of the Advisory Com-
mittee of the Reserve Bank of India.
Reserve Bank of India’s regional
bodydoes nottakethe representatives
of the State Governments. There-
fore, this problem is also there be-
cause headquarters of all the financial
institutions are in Bombay. 71 here-
fore, the West Bengal Government
has got no representation in the re-
gional body. It has no voice.
There is no relation between the RBI
and the financial institutions and the
State Government projects and the
State Government’sideas of industria-
lisation. That creates unnecessarily a
hinderance in the rapid industrialisa-
tion of the State.

Now look at the bank finances
particularly. I think you understand
what is meant by the credit-deposit
ratio. The credit-deposit ratio in
West Bengal was 59 % as against 859,
inthe northernregion. Inthe Sputh-
ern region it is 79 % and in the West-
ern region it is 96 7 ; Credit-deposits
ratio in the Eastern region is smaller
than the credit-deposit ratio of other
regions of the country. This is an-
other factor.

The most important cause of de-
clining industrial base of the State is
chronicand acute shoitage of power,
which is the basic input of growth of
economy. Then you may accuse the
Government of West Bengal for this.
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[Shri Chitta Basu]

That is natural. What else is expect-
ed of them ? ButI want our friends
to be informed critics. For their
benefit I want to give certain infor-
mation about the power position of
West Bengal.

In West Bengal, the growth of
power generation between 1970-71
and 1978-79 was only 1.6%. 1
think you will agree that during the
period of 1970-71 and 1977 it was
Mr. Siddhartha Shankar Ray or
somebody of your party, who was in
charge of the Government in West
Bengal.

SHRI CHARANIJIT CHANANA:
You are talking of growth during
that period ?

SHRI CHITTA BASU: Growth
rate was 1.69% only. There was no
addition in power generation capacity
between 1971, 1974 and 1975, when
Ghani Khan Chaudhuri was Power
Minister there. When Mr. Ghani
Khan Chaudhuri was there, there was
no additional generation. Now we
bave started Kolaka and other pro-
jects. We have also given proposals
for other projects, which have been
rejected by the Central Electricity
Authority. We have demanded a
super-thermal plant.

There was a policy behind it. The
per capita consumption of power dur-
ing 1965-66 to 1979-80 declined from
114 KWs. to 113 KWs. in West Bengal,
against the increase in Gujarat from
83 KW to 240 KW, in Maharashtra
from 106 KW to 223 KW in Karna-
taka from 55 KW to 153 KW, and in
Tamil Nadufrom89KWto 181 KW.
In the case of West Bengal, there
has been a decline from 114 KW to
113 KW. This is the off-shoot or
after-effect of the policy pursued by
the Government.

Now about power planning. : The
Eastern region, of which West Bengal
1s a part, with 339 of the country’s
total population, had a share of 17
of the country’s total generation
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capacity of 29,000 MW. During the
6th Five-Year Plan, out of the addi-
tional generation of capacity ~of
17,000 MW., the eastern region will
get only 3400 nett MW,

MR. DEPUTY-SPEAKER:  Im-
provement of eneigy position in each
State is due to the efficiency of the
State Government. Is it not so ?

SHRI CHITTA BASU: Not only
that; it also depends upon the assis-
tance from the Centre.

MR. DEPUTY-SPEAKER: But
we have a very efficient Government
in West Bengal.

SHRICHITTA BASU: Verymuch.

MR. DEPUTY-SPEAKER: When
Tamil Nadu can raise, it from 80 K'w
to 180 KW, why was it not possible
for West Bengal to raise it ?

SHRI CHITTA BASU: Because
Government of India had no pers-
pective planning for the eastern re-
gion.

SHRI SOMNATH CHATTER-
JEE: These are not matters of gim-
micks.

SHRI CHITTA BASU: [ sayitis
good that the Government of Incia
had a very wide perspective planning
for the Southern, Western and North-
ern regions. This is what I am go-
ing to say: the West Bengal Govern-
ment did not frame the 6th Five-Year
Plan. I hope, Sir, you will agree
with this.

West Bengal did not suggest the
generation of projects during the 6th
Plan. It was done by the Planning
Commission, Government of Incia
and by the Energy Ministry of the
Government of India. What is their
perspective 7 The perspeciive is 1o
starve the region of power. Why do
Isayso ? The facts say so.
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The eastern region with 33% of the
country’s population, has a share of
only 1779, of the country’s total gene-
rating capacity of 29,000 MW. Dur-
ing the 6th Plan peiiod, out of the
additional capacity of 17,000 MW,
the eastern region will get only 3400
MW, against 5,000 MW for Western,
4800 MW for the Northern and 4200
for the Southern regions.’

MR. DEPUTY-SPEAKER: You
can give some figures to Mr. Somnath
Chatterjee. '

. SHRI SOMNATH CHATTER-
JEE: I have a lot of material.

SHRI CHITTA BASU: The gene-
ration of power has been proposed to
be increased only by 1,788 MW in
West Bengal. 1herefore, it is the
power policy, it is the generation
policy, 1t is the distorted outlook, it
is the distorted policy which impedes
the growth of power generationin the
State of West Bengal, namely, the
north-eastern region.

MR. DEPUTY-SPEAKER: Do
you not have any State Planning Com-
mission in West Bengal ? We have
got it in Tamil Nadu.

SHRI CHITTA BASU: No.

SHRI SOMNATH CHAT1ER-
JEE: We call it Board : and they
function it without bank finance and
without central aid.

SHRI CHITTA BASU : The
Government of India’s measures for
the equalisation of steel prices and
telescopic freight rate deprived the
eastern region of its locational and
natural advantages. Is it necessary
for me to explain it ? 1 think the
entire House knows that we have got
locational facilities like the advantages
of coal and steel ; we are deprived of
the locational advantages. Our
coal and steel have got equal price
all over the country. We are not
opposed to it. When we have to

buy cotton, we have 10 buy it from
Your State not at equalised prices. If
we have to buy cotton for our textile
1n West Bengal, we have to buy it
from Gujarat and M aharashtra.
Therefore, this very attitude, this
very policy of equalising you are
following in respect of only one or
two Hems and not in respect of
other raw-materials. Naturally, this
deprives the Government of West

Bengal, the people of West Bengal of
the locational advantages. 1 heiefore,
itis necessary that the Cential Govern-
ment should revise its policy of equa-
lisation of steel prices ; and if they
continue it, they will have to project
that policy and extend it in respect of
other industrial raw-mateiials which

are used by the State of West Bengal.

Here is a discriminatory policy ?
Can you disown it ? If you can do
it, please do it. But these are hard
facts ; these are the realities of life.
If you ignore it, you betray your
ignorance. 'l he State also finc's diffi-
culty in the matter of procurement of
crucial raw materials like incustiial
alcohol, rectified spirit, industiial sakt
for which the State is dependent on
other States. There is no machinery
to handle it. 1n a way, West Bengal
can get some advantage or benefit out
of it. Disciiminations also witnessed
or found in the matter of distribution
of other vital materials like cement,
H.SD. oil, EC. grade aluminium
etc. by the Centre to West Bengal
compared to other States.

The importance of the Calcutta
Port and  airport is dwindling
today. I am glad that Mr. Patilji 1s
here. The Farakka Project commis-
sioned in 1975 was intenc ed to release
a flow of 30,000 cusecs of water to
improve the navigability in Bhagi-
rathi-Hooghly river, but the promiscd
water could not te mace available
pending settlement with Bangladesh.
Inland river transport system Via
Farakka could not be developed.
On the contrary, there is a conspiracy
of delinking Haldia {rom Calcutta
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[Shri Chitta Basu]

Port system. I haveno time to ex-
plain it. I hope the Hon. Minister
will choose sometimetomake a state-
ment to clarify the position. On
many occasions I had raised this
point. On many occasions, the mem-
bers of this side had also raised this
point. Therefore, he is keeping silent
by saying that your ideas and your
views will also be taken into consi-
deration. I have given so many ins-
tances of disciimination. Now I ask
in all humility and in all submissi-
veness from Mr. Chanana whether
he would realise the specific and parti-
cular problems of the State of West
Bengal in the context of this informa-
tion which the House is being furnish-
ed today.

What we need is rapid industriali-
sation of the State. In order to have
that, it is necessary first of all to arrest
the decline. If you cannot do that,
you cannot develop fast. What is
happening in West Bengal is rapid
decline and stagnation. What we
need is more industrialisation. How
can we have more industrialisation ?
Rapid industrialisation can be had
only by larger investment in the
central sector not by way of con-
sessions to capitalists/monopolists or
big tycoons. What does not help.
That adds to the exploitation, agony,
misery and hunger of the people.
What we need is investment in the
central sector, investment under the
Government’s own aegis. For that
purpose, immediate steps are to be
taken to arrest the decline and stag-
nation and to diversify the existing
industrial units and strengthening
them by further investment.

In this connection I would also like
to mention certain projects which
have been submitted by the Govern-
ment of West Bengal. The Govern-

" ment of West Bengal has proposed to
include the expansion of three integ-
rated steel plants, expansion of oil
refiniery, setting up of a new coastal
based steel plant, a Defence electronic
unit. See the efficiency of the State
Government. They have prepared
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project reports of all the projects.
But the Central Government is sitting
tight over them. Other projects are:
a ship-builuing yard and also the
agreed ship repair complex, a drug
unit of Inaian Drugs ana Pharma-
ceuticals Ltu., units of Hinuustan
Organic Chemicals, Hindustan Anti-
biotics Ltu., Bharat Heavy Electri-
cals Ltd., a new factory for manufac-
ture of electronic exchanges, an export
processing Zone, expansion and mo-
dernisation of taken over cotton
textile mills. The project reports of
all these projects have been sent to the
Central Government. L he State has
also requested the Centre to consider
a project for manufacture of synthetic
crude oil and methanol from coal
available in the Raniganj-Onaal coal
belt. 1he response from the Centre
is regard to most of these pioposals
is not at all encouraging.

Lastly, in regard to the State
sponsored petro-chemical complex
project, the Government of West
Bengal has already prepared the
projectreport with an estimated invest-
ment of Rs. 428 crores. 7The State
Government wants financial collabo-
ration plus technical participation of
the Government of India so that a
petro-chemical complex can be built
there. 7T he latest position about that
is that a committee is examining the
proposal and it has been reported
that they have suggested that further
investment should be made in the
project. The West Bengal Govern-
ment would have no objection to
larger investment, provided that in-
vestment comes from the Centre.
The State of West Bengal is not in a
position to make larger investment
and, therefore, this request to the
Government of India. This is an
imporfant project. 1 hope the Hon.
Minister will clear all these projects
so that firstly the industrial stagna-
tion and industrial decline can be
arrested ;secondly,theindustrial base
can be diversified and, thirdly, more
industrialisation can be taken up,
not only in the interests of the State of
West Bengal, but also in the interests
of the nation as a whole.
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ot fara mw = (fiearer) o
Sureger wgiew, AWAT faa agA
Sy g¥ATy @I § g fow uF we &
Ry @ g fraez g « frg
A qQIaT W19 | 1T gg ATfEd ar
fe 3a & faax fag? gu weg & gas
feg gxg agrar Ao WX O9Ad
waaRs Y e avg faerar sa, dan
NEAT GIFT AV q§ TAWCG AT giar |
AU FE FIT UF Y e F1 AW
TEA FT ST FaT ¢ A 6 95 § g Y
g€ W ¥ FY ;W 9gF AT
a4 § sqrar gesfezgargse ot afsq
qX q AT FE LRI agh wrdy & aq
¥ g7 w1 PIEIAAITA  qHIeT A
war ¥

MR. DEPUTY-SPEAKER : If you
had moved an amendment to includ 2

“‘other States”™ alongwith West
Bengal, they would have agreed to it.

= froard e e
I am saying that West Bengal is
more advanced than other States.

Fee Fma § grfacz gIE AT ¥
ot ¢ a9 ¥ agi ¥ guehaganga
H g2 #7qT @1 AT § Al AT A
", e, afeaarg At ghamr
W &g § | AAT @A JE A 99
¥ SgrEr A 911 gw WiEa 2w
faqdt t fagd wzw &, aw F&
udeqry Wit gx § foger gur g Ak
fora®Y ot Sfqer gevw a7 ¥ w9 §, 98
WY GTHIT F ARIF@ F
AN GUI S AZ O ¥ ®A § | %9
TFT FT Rz F HrATgT AT ifed,
T F d dne & oy gy ¥ @ A
g1 @R agi & gwrg qeefy gma

¥ 43 gu & Wz ggN agt I@T Am
WE ) Ig X SANT TIEIE H o7
sd At gsafa @ Srd ar gw IaeT
AT LT | g AW ZHIR ATLETEY
qsigfaay &1 agi &fF FT T a7 §,
feT Y witg giwTe ¥ Fg9 & f qee
AT FT I947 g TG {1 AT G-
FX A e FATA FI W TG A
fagar waer fearg ag wama arg
g 1 BRI @ MF &R & faswa
& f& smod duz Fma wr v fear
? o gal usy 9% fag, go o,
U F1 fqger @18 | " IAF
fasra it =iz saRr gaswg  AAT
=ifge | useqra § ad&r 1 9ag
A 19 50 sfawa v §, @gf qoare
UFTA  qgar g, agt & - gaAT
godlg § 1 @@l 9T WYX SFEr
ssfedamrgdaT g =fge 1w
gMA 1 [ivd IaF gracy ¥ 9AW
WA Y @iy gFsag 497 9rfzd ) gErd
aiw & fis agi ox oy afas gard dar
g &, mraalk ¥ faF, faasr woer
UaEaR ¥ ggarg S gfaar & w5
gy ¥, WAL W@ WX T IEF
graey & war as w13 faara gy faar
g QAT A WIF TF LT @R
F IE J #1% I TR A A4 2,
gafad ga wiga & f& 97 agi 5 A3
z4 {55 1 et fasar § foad &
12 gtaga fas wrag o, T9F1 0F
g8 AT NIAFE  WIT qAAEGTT §F I
gFd © @ SEw agl 9
wOAT W 1 §AT IERT  ag
T8 em@r waw §, @O AR
AW @iEEe & oA WY § A
a2y ¥ § Tl § a fafea

.
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[+ fva @y ;e smiw ]

q1 qx UaEqiT fagy =1 gy s
I AT AT gadr 22 F 97 9y
wga I FIT  F4qr | gHiAw g4
SFIT K STFEQT AT FIAT A1f3T

uFeT ¥ o @fas ggrg § us-
wrede §, o §, qigaze &1 399 agt
QT @1 F FRAM T FF & 1 ¥
g & HITG agf AT F1F @
USEgA Iqy AT wfas swfg  Fw
HIT I F ST HAA-TIGAAT AN &,
IR SAET A SqTET wRqaigdAe faa
qHII )

73i 93 faaige 1 aga I8 WIW
AT, AT, FTFAT FAE 4AF €I
¥ &1 agr 9T @ Ff ¥ qaz NaE
anar arfge f9ad agr 93 “9mEs
qie faafad) ag fagay  waeamw wfa
¥ 99 9T 94 T sgaEdr QA
#1fga

oIS AT U1 WXe To Gl o
RN far g FF A gAT I8
7q § 1 93 wiafaee Fgfaze ardl &
drr 43 &, Far 9 sy d@r-11 /)
ghaaa § w1 5 Ao o dlo dte
#1 a9y 7 @1 gT 10, 15 fam
¥ gzarw U @ & o faqar agi
STe Sl &, 73 @A g rar § )

MR. DEPUTY-SPEAKER : Mr,
Vyas, one request to you. Why can’t
you forget the Marxist Communist
Party for some time ?

ft ey @ eqr| ¢ U
wEed, T g geed g R,
gk fAq ®gar gear gl AT
fa¥as T <@ £ fF gasr qrelf &1
M Aw . g g SRR faw
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T FY feafq a170 To dlo fo Y
TgT 9T W) § ? g@dr @ &1 glAe agi
oM &, o ag @Ay gfaz agi =@y
g gasr g g% faadr @ W]
S gg gfae =g g1 srdt § aY oy
FT AU TS AN QNFsAE  F19
&9 g ATAr § | T AT FH TIIR
F1 gaeqr gt Sfgy fomy Wik
SATET qTa¥ gAF! faw |

i FT W9A F1T A sqgedr 1 3,
oid 9 agi dat w1 W@ &,
IgFr um gfaz 1982 ¥ FET Y
HEAM AR TH 1984 F v W
gHIT &1 =T W gfaE @i @AY
wifgd faad AR smEr W AW
ag | |

ara &1 fegar agr womie faAEy
AR wew el § faew &) argarst #

"HTHIAT F dgd 93-3¢ weer fAaw g,

F5 THIT F 979 WA YIS F
Suded @ @ & | HYHE FT agd a3
AU Fier, faarey, swarer, §4,
AW FE A § | AT FAAT WOEIT §
f& 7, 8 ®rrgm @i & I7 947 § |
q3T 9 T FIA FT AIIEAFAT § 1
WITA GIHTT FY SFIQT § SFET g4y
TMHT ST AT T WX TGI7 AV
gagegr AT Fifge arfE ag da ari
a¢ foed go fggeam & samrd
SATET SYGEAT & | |

IS UALATT FAMT & UF &H  Fp
F g) AT AT EU 78 g 94 &
oqTT F | {AT agr 7ar faqar g ar
ugeqrd feaar g Fgar g 7
fgrgeam W @3- & woAw ¥ o
T ATRfAHTET A A A &G A
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QT UWEGIA FAd O g ar 39
®TE ATH ATEATT FT §1 THAT & |
9 ISR & NIFE F gusr FraH
At arfgd |

7g adfay feafes @, gufsar §
St SEITE TEA qgf 9% w@r g fF
fgrgeara %1 guRT gATt @19 [T
I g, v atg a5 & fF Wawm
q w19 fEegearT &7 gIF & a9 F
WS AR T3T & S A foear
& AW EErasEEr ¥ W 8 fE}
At o fgegearT & a@R # g3
FLIE | WA FqT A faer &7
qIGF qET MwFE #, gSEN ¥
feg swIc A FA &7 woF wa-
weuT F §qT FAY B, WILCF AT IR
2 fF array Y gade & faw g#)
#) HIEYT FIT HET AEI §, I8
wazar fegear ¥ amw g ¥
TITH! IT AAIEGT T Jqg & T4
feafa fare @ & | sad fRegeaa &
feaqraY &1, Fara & fEaray ) gafe
%< faqr g, Igh & wilaeaT F1 o9
FE A FMTT R AT T g
XX NI TEF NG & Fd
wodT area fagmar F1gq &, 99 g%
T FrEA WO FATA H AT SA+F qIRAL
Tar g

uF AR Awaar & “arfafead”
3% A qgr 91
a3 WY ag 9T Ted §, ITE(
dar, dez FmA F qR-qT ATHIGER
wegfaez qiff & e IH X
qegF & Jfy F 8y § 1 waw W
49T 490 IR dFgT A F@Y

M TE F qfed & Tar wex w3 &
(wrReT) '

f& Jezama &

SHRI SOMNATH CHATTER-
JEE: It is Parliament of India, Lok
Sabha, House of people. This type
of speeches is being delivered ! Itisa
nuisance. :

Non-sense is un-parliamentary.
But I have said nuisance.

MR. DEPUTY-SPEAKER: 1 had
already requested him to forget
Marxist Party for some time.

Anyway, 1 shall go through this.

st @ @w sat@ ¢ SR
agt 9T 5@ wa1T ar feafgy dar v '
f& F dF1 F1 €U-AAFT FI TGTAT &,
Sy geedt warfow #1@ §, 99 g
F1 yqlg $TL W § AT A5 FT qar
I8 Agl FQ@ g | T@  HFIL AT
feafe s gz dmrw, W@ Wi
fager & qar & 1 wAT sFw WAy
A et feafg @idt &, & gwit 8w
%1 fqg gwre ¥ v agar wfgg, 9
TFIT § g A TEY T IICAT |

o afts § W@ gFR ¥
fraga swar =igar g fa Aifrete gl
F Y A 59 gH FY qEAST *Aq,
gez dma Wi Paga & £ &, sgar
st gt =tiee fF Far i 5@ 2w
F AW T AR AITAEFT gAeT  fway
2 a1 39 ¥ F Y F 197 9T 7FET
qrEf FY AAE HIT FAH  AAW Y
wiIfgT &Y 21T ST AT a® T8 9%
@Y, AT qF 9§ 93T T TAT §qF
S GHdl, dg qW WA AG T
aFqr, ag fafwa s & 19 «rgarn
gafae wRT ¥ #1 A1fge fv aq
T Y qateq T & agi 97 ¥ fogeq

. &9 g9 f&ar Ag AT GG sqIEAT
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# e, qifs I g3 &1 AT A
qg 0 Avar faer

TT @sal & T A g TEJTT H7
faiay &zar g |

SHRI SOMNATH CHATTER-
JEE: I hope Prof. Ranga and Shri
Sukhadia would seriously consider to
make Shri Vyas the Chief Minister
of Rajasthan. Whatever is left of
that State will be soon gone.

I treat the usual fulminations
against my party, against the State
Government in West Bengal with the
contempt they deserve. Therefore,
L do not propose to waste either your
time or my time in answering him.
He has not given a single data.
Only one thing—involuntarily he has
agreed without knowing that he was
helping me viz., that he has spoken
of regional imbalance. He has said
that there is regional imbalance in
this country, for development, for
progress. Now it is one of our main
grievance. Our main grievance 1S
that here we have all ‘powerful
Centre.

MR. DEPUTY-SPEAKER: That,
even if you say, he will not agree.

SHRI SOMNATH CHATTER-
JEE: Now he will disagree. He
will withdraw that. You are right.

oft forea X w2 WY FEAT
aY 7z & fs Jez dare ® STRT  HIZ
& wf §, weara s A rag g

SHRI SOMNATH CHATTER-
JEE: Thereisar all powerful Central
Government. Your policy is to have
a very strong Central Government.
You have openly said as a policy of
your-party that you do not want to
give extra or additional power to the
States-power both political, constitu-
tional as well as financial power.
This is very very important.
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Under the Constitution of India,
you are aware there are certain central
funds which are to be distri-
buted among the States. 1tis known
in this country whoever tries to apply
a little non-partisan mind to the
problem the people—not like Shri
Vyas, he cannot think on that line,
congenitically it is impossible for him,
are aware that the State Government
has very little source of revenue.
Sukhadiaji was the Chief Minister
for such a long time. Very limited
sources of revenue are there—Sales
Tax, Octroi, etc. Usual municipal
taxes do not go to the State coffers.
Excise duty not on Central excise, but
excise duty on liquor, these are very
very limited sources of revenue. Itis
known. 1n this country, therefore,
our Constitution makers, the found-
ing fathers provided that certain
items of revenue like Central Excise,
Customs, Income Tax etc., will be
distributed amongst the State Govern-
meats for their financial support and
utilisation.

There is a Finance Commission
which is set up every five years. You
know, we find unseemly spectable
before the Finance Commission.
Every State is trying to get as much
money as possible, as is happening
before the Planning Commission.
I am trying not to speak with anger.
I have no anger. No doubt, I am
speaking in agony. 1 am happy that
at least some top leaders of the other
side are here. The Minister of State
in the Ministry of [ndustries is here.
The unseemly race is going on before
the Planning Commission., 1 am
sure, Mr. Sukhadia as the then Chief
Minister had to ask for more and
more funds for Rajasthan. Every
Chief Minister is doing that. This
tussle is going on. But ultimately,
the final authority is the Central
Planning Commission. This Plan-
ning Commission, inits wisdom, dis-
tributes the amount to the States and
within that financial parameters, the
States have to function. The States
have no practical financial strength of
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their own because of our Constitu~
tional set up. We have to toil within
those parameters. So far as the
States are concerned, I would like to
know from Dr. Chanana, Minister of
State in the Ministry of Tndustries,
for our knowledge also, as to in this
country curing the last 34 years, how
many State Government under-
takings have been established in
different States and how many Central
Government undertakings establish-
ed and in which States 7 Thisis very
wnportant. Before you accuse that
we are finishing the State, you tell
me. Sir, we have come only in 1977.
We have become independent in
1947. After 30 years of Congress
Rule, we have come in power. I hen,
today, no sane or right thinking*per-
son will say that industrial stagnation
in West Bengal is due to Marxist
Government or Left Front Govern-
ment.

Secondly, this is not a new grie-
vance. One of the very eminent
journalists of this country, Shri Ranjit
Ray wro’e a book about 15 years
ago, ‘Agony of Bengal’. In this
book he had given full details and full
particulars. It was not his objective
as it was not my objective to say that
there should not be industrialisation
of the other States. I wish to make it
absolutely clear. That is not our
grievance at all. But are we or are
we not a part of India ? Can the
Hon. Industries Minister say that
there has been any Central invest-
ment in West Bengal during the last
10 years ? ‘We thought that Sidd har-
tha Shankar Ray was very close and
very dear to the Prime.Minister and a
member of kitchen Cabinet. We
thought during his chiefministership,
we would be flooded with Central
Government projects. There would
b:nodearth of money. But helearnt
his lesson also. Except the project,
which has finished the city of Calcutta,
namely Metropolitan Railway Project,
during the last 10 years, 1ight from
1970, there is not a single Central
investment in West Bengal. The

Metropolitan ~ Railway  Project
which was  of Rs. 200
crores, it has gone now to
Rs. 500 crores. Funds are not avail-
able. The whole city of Calcutta has
been dug up. Against the budgetary
requirement of Rs. 400 or 500 crores,
an annual allotment to the extent of
Rs. 20 to 25 crores has been made.
How long it will take to complete the
project ? If you kindly come to
West Bengal, humbly we will try to
welcome you to the best of our ability.
You will see what is happening be-
cause of this Railway Metropolitan
Project at Calcutta.

The other day, because of total
mismanagement in the functioning of
this project, the beams fell down on
the main water pipes. The pipes
burst. It took days to be repaired.
It was for no fault of the Municipal
authorities.

Apart from that, there is not a
single investment worth the name in
West Bengal. Why do we say that
Central assistance is  necessary ? It
is because you are controlling the
funds.

PROF. N.G. RANGA (Guntur) :
What about Durgapur project ?

SHRI SOMNATH CHATTERIJEE:
Kindly keep pace with the develop-
ments of history. For historical rea-
sons, for commercial reasons, at one
time, the then Bengal was in the
vanaguard of industrial production,
industrial progress, for the simple
reason that coal was available there,
steel was available there because of
the Tata Iron & Steel. The main
ingredient coal was available in
Bengal and Bihar. Calcutta port
was a thriving port. The skilled
labour was available. That is why
industries concentrated in Bengal,
near about Calcutta. It had not
gone to eastern Bengal for the simple
reason that these materials were avail-
able near about Calcutta. The
Britishers selected the Calcutta port.
They looked atit from the commercial
point of view, from the greater profit
point of view. Therefore, they seleet-
¢d Caleutta and its suburbs.
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'} hat locational advantage to which
“Shrt Chitta Basu referred, namely, the
proximity to the coal bearing areas
and steel producing areas, was lost.
How ? Because of the price equali-
sation. We are not objecting to that
in principle. T hroughout India, coal
should be available at one price ;
throughout India, steel should be
available at one price. When steel
goes from West Bengal to Madras,
we do not want that you pay more
- than what we pay although it is nearer
to us. We do not say that Maha-
rashira people pay more for coal than
what we pay. We do not say that.

Sir. when the bank nationalisation
came, we hailed it. We supported it
and we congratulated the Prime
Minister’s action at that time for
bank nationalisation. We also want
that foreign banks should be nation-
alised. Other banks should also be
nationalised. Because this is public
wealth and it should be available
through public sector organisation,
for general public utility and for
general public benefit.

Our definite charge and complaint
is that West Bengal has been neglect-
ed in the matter of setting up indus-
tries. Thedetails have been given by
- Shri Chitta Basu. I am not going
" into the statistics. If you kindly go
" through them, you will find Tamil

Nadu is also a victim, not as much as
we are.

SHRI C. T. DHANDAPANI
(Pollachi): Why ?

SHRI SOMNATH CHATTER-
JEE: Don’t be so loyal. You do
not know when you will be chucked
out. Already, the process of chuck-
ing out has started. You have some
patience. You do not know when
the soil under your feet will go. You
will not understand that: you will be
completey! surprised. So, you please
have patience.

The nationalised banks became the
biggest source of finance, as also LIC,
as also 1FCIl, as also IDBI, as also
ICICI—all these are financing insti-
tutions. Not only their locational
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advantage was shifted, because they
are all in Bombay, definite statistics
are there which Shri Chitta Basu has
given, namely,that the entire eastern
region got the least, not only West
Bengal. The Marxist Government
was nowhere nerr the scene.
Shri  Siddhartha Shankar Ray,

-Dr. B.C. Roy, Shri Profula Chandra

Sen, and Shri Ajoy Mukherjee were
the Chief ) inisters. It was the com-
plaint of Shri Siddhartha Shankar
Ray also that nationalised banks
invested theleastinthe eastern region.
Bihar is alse a victim ; Orissa is a
victim: West Reygalicavictim. The
entire North-euztern regicn of this
countrv 1. a vicrim. Therefore,
with more public funds being avail-
able in the rest of the country
and the locational advantage being
lost, there has been greater industria-
lisation in some other areas. This
has been followed by another very im-
portant thing. We do not mind the
price of coal and steel being equalised.
But what about cotton ? That is
what we are crying every year. Mr.
Siddhartha Shankar Ray cried for it.
What did we say ? Very well, you
are getting steel and coal at the same
price throughout India and you have
brought it about by price equalisa-
tion. Butwhataboutcotton ? How
can the textile mills in West Bengal
possibly compete with the Maharash-
tra mills or Gujarat mills or the
Western India mills where cotton is
grown. They do not have to spend
much for getting cotton on account
of there being no freight charges.
But what about the freight in the case
of West Bengal ? Cotton has to be
transported to Calcutta where the
mills were set up by the British ; some
of the leading textile mills were set up
in eastern India by the British and
cotton was brought there. But now-
a-days we have to pay extra freight
for cotton which makes for the price
difference between the cotton avail-
able to Maharashtra mills, Gujarat

mills and Western India mills and the
cotton available to the West Bengal
mills. How does one compete
then ?
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PROF. N.G. RANGA: Turn them
over to jute.

SHRI SOMNATH CHA1TER
JEE: You want all textile mills to be
converted into jutemills ! This isthe
solution given by Prof. Ranga! A
solemn suggestion has come frocm
Prof. Ranga that all textile mills
should be changed into jute mills.
Prof. Ranga, | thought you were
listening to me with some attention.
Therefore, we told the Central Govern-
memnt ‘These difficulties are there ;
you have got the necessary funds, you
have got the necessary expertise; if
only you have the necessary political
will and administrative will, you can
invest in this area’. I am only trying
to bring these to his notice because
I want specific answers.

15.57 hrs.
[SHRI HARINATHA MISRA in the Chair.]

What we have been suggesting is
this. The State Government having
limited means, limited wherewithals,
we can only come and request the
Central Government to consider some
important projects which can be set
up in West Bengal. Do not think
that you are only helping the Bengalis
or the Marxists. Everybody knows
what is the composition of the woik-
ing population in West Bengal, in
Calcutta and Greater Calcutta areas.
We have a great satisfaction over
that; we are proud that there is no
feeling inside West Bengal about it.
Allare most welcome.

PROF. N. G. RANGA: That is
why they are running away from
Calcutta !

SHR1 SOMNATH CHATTER-
JEE: Sir, you have an idea how
many people from our neighbouring
States are working there with full
honour and dignity and with full
facilities. In West Bengal we do not
encourage casteism, we do not en-
courage provincialism, we do not en-
courage parochialism. That is our

glory and we are proud about it. I
am sure everybody .woiking for his
living in West Bengal is proud about
this and will agrec with me.

These are some of the projects
which we brought out, which we
presented to the Central Govern-
ment. Petro-chemical project. In
India wherever any petro-chemical
project has been set up, it has been
in Central sector. Only so far as
West Bengal is concerned, you want
it to be in the State sector. You
know that so much money, no State
Government can possibly afford.
When the letter of intent was given,
we made a request, we said: “Very
well, you want the State Government
to do, you do not want it to be in the
Central sector as in other States :
no petro-chemical project is any-
where in the State sector ; but you
want us to start it ; we cannot possi-
bly bring out Rs. 500 crors, etc. ; will
you join us; we are agreeable to join
with you”. Come to ajoint sector-joint
in the sense of Centre and State. Jf
you want, we can involve othersin the
private sector also, because it is a
matter of life and death for our eco-
nomy. How many months and how
many visits have taken place from
our Ministers, Chief Minister, Finance
Minister, etc. When will this
cecision be taken, Sir 2 What more
can the State Government do ? We
have tried to prepare reports and
we have presented them before the
Central Government. Discyssions
have taken place. 1. it or is not an
important project ? Can we not ask
the Central Government—will you
please join with us in setting up this
project 7 No final answer till to-day
has been given although for months,
months and months it is pending.

16, hrs.

Next is a very important project
of a ship building repairing complex
at Haldia. On principle they have
agreed. We have been clamouring
for a ship-building yard and we have
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been clamiouring since we have come
to power in the State. We have been
saying all thefacilitiesareavailablefor
a ship-building yard, will you
please set up a ship-building yard in
West Bengal ? No. But it was ac-
cepted that a ship repairing yard will
be set up....

PROF. N.G. RANGA: It is not
so cheap.

SHRI SOMNATH CHATTER-
JEE: To-day the role of Prof. Ranga
for whom I have great respectis some-
what disappointing. You are ne-
gative in your attitude to-day......

PROF. N.G. RANGA: We are
obliged to go all the way to Japan.
Instead of that we want to build 1t in
Calcutta or in some other port of
West Bengal. Is it a cheap one ?

SHRI CHITTA BASU: You per-
suade him. That is where .we agree.

SHRI SOMNATH CHA1TER-
JEE: This ship-repairing project, on
principle they have agreed to, but
not a stone has been turned for that....

MR.CHAIRMAN: Excuse me for
interrupting you. When did they
agree ?

SHRI SOMNATH CHATTER-
JEE: I have not got that date. The
Hon. Minister can give us. On
principle the Government have agreed
Sir, ...T will try to find out the
date. ...He will give the date, it is
very kind of him. I believe I have
got the date.... Thank you for ask-
ing me.

The location of a ship-building
yard at Haldia was along standing

demand of the people of West Bengal.

As a matter of fact, since 1971 several
committees set up by the Govern-
ment of India strongly recommended
the proposal as Haldia was an ideally
suitable site for location of a ship-
building yard both from technical and

DECEMBER 18, 1981

in W. Bengal (Res.) 444

economic angles of view. But in
1974, the Government of India com-
missioned some foreign technical ex-
pert teams of Yugoslavia and the
United Kingdom to prepare feasibility
reports for building different sizes
of ships and to identify locations
therefor, after visiting different sites
in India including Haldia. Reports
of those teams were not made avail-
able to the State Government. How-
ever, the State Government was in-
formed by the Central Government
that it was decided to set up a ship
repairing complex, instead of a ship-
yard, at Haldia at an estimated cost of
Rs. 50-60 crores. InJuly, 1979, M/s.
Garden Reach Ship-builders & En-
gineers Ltd. got prepared a project
report by M/s. Engineers India Ltd.,
for settingup a ship-repair-cum-off-

- shore yard at Haldia.

Thereafter, at the instance of the
Ministry of Shipping & Transport,
Government of India, a supplemen-
tary report containing proposal for
only ship-repair complex was also
prepared and sent to the Ministry by
GRSE. Recently a team of experts
from West Geimany, M/s. Viohm &
Voss AG. Hamburg, backup con-
sultants of M/s. Engineers India Ltd.,
who have been commissioned by the
Government of India to prepare a
15 year perspective plan for ship
repair facilities in India visited the
State and were extended all facilities
to visit Haldia and other suitable
sites.

The State Government is anxious
for immediate clearance of the pro-
posal. ...

MR.CHAIRMAN: It hasnotbeen
cleared ?

SHRI SOMNATH CHATTER-
JEE: It has not been cleared. 1 may
say with all sense of responsibility. I
remember one day I was coming to
Delhi and in the plane the former
Chief Minister, Mr. Siddhaitha Shan-
kar Ray was also there. He asked
me, ‘Whydon’t you speak for the ship
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repair yard on the floor of the House
once more 27 This was the position.

The next project we asked for was
a defence electronics unit in Salt Lake
area. We have made 100 acres of
land available to the Central Govern-
ment free of cost in the Salt Lake
area. You may be aware this is one
of the most developed areas of Cal-
cutta. We have assured no break in
the power supply to the extent of 5
MW to 132 KV line from a special
feeder from the sub-station.

Then, we have made all arrange-
ments for the supply of water ; we
have made all arrangements for pro-
viding accommodation for one thou-
sand workers for the new Defence
Electronics Unit. But, what is the
reaction of the Government 7 Re-
jection—why ? This is a border State.
I'his is an utterly ridiculous plea.

MR. CHAIRMAN: If | have
understood you aright, it is still under
consideration.

SHR1 SOMNATH CHATTER-
JEE: This is an electronics unit and
they have rejected it although all
facilities were given by us.

MR. CHAIRMAN :
other project.

This is an-

SHRI SOMNATH CHATTER-
JEE: This is a border State. Noth-
ing has been done. What about
Ghaziabad ? (Interruptions) 1 do not
know why they are fighting shy ?
The people there do not know whe-
ther theICBM will reachthem. They
are playing with the represen-
tatives of the people of the Eastern
region of this country. We cannot
have an electronics unit—defence-
oriented unit—in the Border State.

No response is there specifically
about Petro-Chemical project and, so
far as other projects are concerned,
we have requested them for the ex-
pansion of the capacity of the Indian

- reglon—West

Oil Corporation refinery at Haldia.
These are all Central Projects. No-
body can say that this is a State
subject. This is the demand from
the State Government. We have
asked for the expansion of the capa-
city of the intcgrated steel plant,
namely, the Durgapur Steel Projects
and the IndianIron & Steel Company
which is now a Government of India
Undeitaking, in Central Sector—no
reaction, no response.

Sir, we have requested that the
Government should take a final deci-
sion with regard to the scheme for
installation of a cinder plant of
Indian Oil Company—no response.
We have asked for a coal-based steel
plant at Haldia—no response. We
have asked for setting up a drug unit
under the 1.D.P.L. The other day
I put a question. The answer given
is: ‘No’. We haVe no such proposal
to set up any unit in West Bengal’.

Sir, we have asked for setting up a
unit by the Hindustan Petro-chemi-
cals Ltd. They are yet to give a
clearance to the proposal for the
establishment of a drug and pharma-
ceutical unit as a joint venture in the
State of West Bengal—no response.
We have asked for a decision of the
Government for a loan for export-
processing unit in West Bengal-—no
response.

Sir, there are some other interest-
ing things. . | am sure you will be
interested, if not, shocked to hear
what is happening. We have been
requesting for a Bharat Electronics
Ltd.’s unit. They said ‘no’ specifi-
cally. They are not starting any new
project for so many years. I am a
citizen of 1ndia. My State Govern-
ment is lawfully constituted Govern-
ment. The people of the eastern
Bengal—have their
fundamental rights. As citizens
they have their own rights.

I have come here on my own right.
I have chosen this highest forum of
the country to express my feelings.



447  Indst. Proiects

[Shri Somnath Chatterjee]

These are our problems anl these are
our outstanding issues which require
solutions. Why does not the Central
Government do it 7 Wiy are you
rejecting all the proposals ? Why
are you procrastinating this for months
and months.

Shri Tewary when he became the
Industry Minister wanted to have an
idea ol what the proposals we have
for the expansion of major public
undertakings in West Bengal which
are under the administrative control
of the Inlustry Ministry. Sir, our
Finance Minister seal him a letter
saying that if you do not consider our
request for setting up these new un-
dertakings then there arc some most
important institutions in the countiy
like Jessop, Braithwaite, Burn Stan-
dard and Bharat Brakes and Valves.
All of them have become sick not be-
cause of us. Their sickness was
much earlier than even the left Front
was constituted. Majority shaies in
Jessops are owned by Central Govern-
ment. Braithwaite and Burn Stan-
dard are also under Central manage-

ment. We have Dbeen requesting
the Central  Government for
their proper revival. Jessop has

a long background in labrication, in
cast iron foundry and in the manu-
facture of transmission equipment for
road rollers, crawlers, dozers, dump-
ers, cranes, etc. Braithwaite has an
excellent cast iron foundry, besides
facilities for fabricating ferrous
- forging. With some modernisation
and some coordination in the placing
of orders between the different public
sector units, Burn could contribute
significantly in such .nwtullurlglcal
activities as steel casting; cast iron
foundry, ferrous forging besides, i1t
has consilerable unutilised capacity
for wagon-building, spring making
and fabrication and refractories.
Bharat Brakes and Valves is ideally
suited to provide key components for
rolling stock and for other purposes.
To these units we can also add the
Bird group of companies ; which the
Government has taken over. It has
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parallel expertise and capacity in the
manufacture of machinery and equip-
ment. Sir, what was our proposal.
Our proposal was that to kindly set-
up a commercial vehicle unit in the
public sector in the West Bengal for
which we promised all possible assis-
tance. They are not agreeable.
Then we said why don’t you utilise
the unutilised capacity of Jessop,
Braithwaiteand Burn Standard. OQur
suggestion was that these three giant
engineering companies, in collabora-
tion with one public scctor unit be-
longing to the Government of West
Westinghouse Bengal Saxby Farmer
could take the lead in setting upa
truck manufacturing unit to be located
at Durgapur for which land will be
provided by the State Government.
We had also indicated that such a
project could be presented for colla-
boration arrangements to the French
in‘ustrial  group, Berliet. A com-
meycial vehicle can be easily broken
up into constituents. a majorily of
which could be manufactured by the
units mentioned, and subsequently
assembled. That way, they will be
saved from the problem of fluctuating
demand from the Railways which has
been a major problem since the mid-
sixties, and the additional investment
called for will be of a much lesser
order than in the case of an alto-
gether new unit. Unfortunately,
nothing has been heard from your
Ministry and about the matter in
recent months.

Sir, we have been asking for proper
steps for the 1evival of the sick indus-
tries, Nothing has happened. Sir,
we want progress and advancement of
India as a whole but you cannot
leave any part of the country as back-
ward. 1f by doing that you think the
country as a whole can progress then
this Government is not doing justice.
Sir, they want a strong Centre and at
the same time they want to control
industrialisation. You want to con-
trol the strings of the purse. All the
financial institutions are under your
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control. Banks are in the hands of
the Central Government ; LIC, IFC,
ICICI. IDBl-all these are in your
hands. All these are controlled by
the Central Government. And our
unfortunate experience is this: These
Bank Managers say this to the Minis-
ters and Secretaries in West Bengal
that these are all under the control of
the Central Government ; they are
not bound to listen to us. 7This is
our experience. Thisis our experience
in this vital sphere. [ don't want to
go into the details of these statistics.
Mr. Vyas, in his exuberance, attacked
us but he made references to regional
imbalance. Sir, thisis not a demand
since 1977. This demand has been
therefor a long time. This is a
long-standing demand. In a matter
like this kindly forget politics. You
cannot deny legitimate rights to the
State, to any region, of the country.
I am not only talking about West
Bengal. 1 am also talking about
Bihar, Orissa, and the entire North-
Eastern Region......

SHRI CHITTA BASU: And
Assam also.....

SHRI SOMNATH CHATTER-
JEE : Definitely ; Assam is very much
there ; it is becoming a graveyard of
their political game as a result of their
actions. Therefore I would request
you to kindly consider the case of this
entire north-eastern region as a
whole ; why should this area of our
country be stagnating industrially,
although this area was at the top at
one time ? Merely abusing us and
accusing us for everything will not do.
Let us know what they are going to
do about it. If we have done any-
thing wrong, the people of West
Bengal will teach us a lesson. But if
you try to throw us out—constitu-
tionally and legally you cannot do
it~ -T don’t think you will advance the
cause of West Bengal. You had been
ruling the State for years and years
for decades. What is it that the
people of West Bengal are expecting
from you ? What has Mr. Ranajit
Ray stated in his book which was
. published ? Sir, I thought at least

some of the Members of the Ruling
Party belonging to West Bengal
would be present. But none of them
are here. I would have then come to
know whether they support this re-
solution or they do not support.
Mr. Vyas coming from Rajasthan
has opposed ; but he has said about
regional imbalance. What we are
demanding is in respect of the entire
north-eastern region and we are
making this demand with all
seriousness. We request the Centyal
Government to face these issues
squarely and take timely decisiors.
Mr. Chitta Basu’s resolution is re-
garding Central Investment. It is
investment in the Central Sector. It
is the Central Government which has
got to play a vital role here.

MR. CHAIRMAN: Mr. Chatter-
jee: May I give you one small sugges-
tion ? 1 don’t think it would be
going out of the way. Not at all.
You have brought in the names of a
number cf firms situated in Calcutta
which had become sick and the
Union Government tock them over ;
and it is their responsibility to cure
the sick mills. On enquiry by me,
you have stated or you have confess-
ed that they continue to be hospi-
talised, almost like indoor patients.
Now, when they have taken them
over, why not draw up a blue-print
and suggest various measuies ? i his
ismainly your concern. But certainly
the people of West Bengal and the
people of other neighbouring States
would be benefited. Why not you take
steps in order to cure the discase ?

SHRI SOMNATH CHAT1ER-
JEE: I am really obliged to you, Sir,
for the valuable suggestion. We have
blue-print and we can give it. We
can give them red-print. And they
are fond of blue-blood, and I can
give them blue-print. We have
gone to Dr. Chanana for this purpose
and he will bear me out. If they
believe in blue-print we shall give
them blue-print. Sir, I am obliged
to you because you have raised a
pertinent point. What is Dr. Chana-
pa’s latest brain child ? He says
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“Well, sick industries have to close
down unless you take them over”.
He says that the State Government
should find out money for running
those sick mills. Otherwise they go
to liquidation.

MR. CHAIRMAN: 1 find that
you are closer to him.

SHRI SOMNATH CHATTER-
JEE : For our survival, we have to
go to him. Sir, hesaid “either the
State Government takes them over or
close them down if they are not
viable”. If they can give us power
also to print notes and mint coins,
we can go ahead. But we have no
power lodoso. Theysay “youspend
money on them”. Sir, Mohini Mills
have been taken over by the Central
Government under the I.D.R. Act.
Two months have already passed,
but it has not been started working
so far. The workers have completed
the cleaning operation because it was
lying closed for days and days to-
gether. Wages have not been paid
to the workers. The officers have
flei. The banks say that they are
not responsible for paying them any
money. But the Central
Government has taken over the
control and responsibility. 'l hereis
no response at all. . They say “See
no evil, speak no evil and hear no
evil”. They have reached ‘Nirvana’.
They cannot even complete a fly-over.
Theyarefallingdown. Theyareonly
concernel with beautifying Delhi.
Crores and crores of rupees have been
spent. Butinregard to States. either
they want to topple the Government
or purhase the M.L.As for which
budgetary grants may be provided.
This is happening in this country.

Sir, with your permission 1 can lay
this on the Table of this House.
This booklet will show the sincere
enleavour that has been made by the
present Government of West Bengal
in bringing to the notice of the Prime
Minister and in bringing to the notice
of other Ministers on how many oc-
casions, how many times and on what
specific projects they have written to
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the Central Government, they have
sought the Central Ministers’ sanc-
tion and they hve sought the Prime
Minister’s sanction. ‘| his is now
published in this form of booklet.
We have therefore to tell the people
what has happened and what attempts
have been made.

SHRI SAMAR MUKHERIEE
(Howrah): You lay it on the Table of
the House.

SHRI SOMNATH CHATTER-
JEE: 1 will lay* it on the 1 able with
your permission. The position is
this. We do not want any coniron-
tation here because it is a very vital
issue for us. 1 am not at all in a
mood of Confrontation. When 1 am
expressing my agony and anguish,
1 may be understood to be in con-
frontation with the Government. But
that is noit my intention. But I am
only saying that we have got this op-
portunity of placing it on the highest
forum of this country. T herefore,
1 would request the Hon. Minister to
reciprocate with the same spirit in
which we have brought this forward
before this august House. If it is
believed that they will play politics for
ever with West Bengal. so far as de-
velopment is concerned, so far as
progress is concerned, so far as its
aspirations, urges and requirements
are concerned, I can tell that it would
not be taken lying down for ever.
People of West Bengal are mature
enough. They know how things are
happening. Even if they are in com-
plete control at Delh, let there be no
illusion that they can pass on the
buck to Shri Jyoti Bosu and come to
power by such means. The people
will decide for themselves.

1 earnestly request them to forget
thepoliticsfor thetime being.  Kindly
consider that West Bengal is a very
vital area of the country. We are as

*The Speaker not having sﬁ‘l—)sc_au_t‘:ﬁtly
accorded the necessary permission, the
paper was not treated as laid on the Table

# ) t
4
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much responsible citizens, as much
patriots, as anybody else. We have
tought for the freedom of the country.
Nobody can say that we have lagged
behind in our contribution. People
have seen how in every type of
national disaster and calamity, we
have come forward and contributed
our mite. We want to contribute to
the overall development and progress
of this country. We do not want to
monopolise. 1hese undertakings
will not become undertakings of the
State ; these will be Central Govern-
ment undertakings. We shall not
become the owners ; Jyoti Bosu will
not become the Chairman or the
Managing Director of these Under-
takings. With the infrastructural
advancement and facilities, some job
opportunities will be there for the
people. We do not want jobs for us
only, we do not say that. However,
the entiie arca is deprived of this
investment.

We very strongly request and
demand that the discrimination which
has been practised so far should be
ended as soon as possible. The
sooner the better, so that we can all
stand united, and join with the Centre
for the progress of the country. We
believe in that. The Centre and all
the States should stand united, so
that we can increase the pace of pro-
gress in this country, and we fully
believe in that. The people should
not have a feeling that they are being
kept in darkness ; in that case, you
cannot have the best out of the

people.

SHRIMATI GEETA MUKHER-
JEE (Panskura): Mr. Chairman, Sir,
already a lot of facts have been placed
before this House on this question and
some concrete suggesiions have also
been made. 1 support the Reso-
lution whole-heartedly. I[remember,
when Shri Siddhartha Shankar Ray
was inecially put incharge of West
Bengal, probably with thedesignation,
Minister for West Bengal Affairs, the
first pronouncement that he made was
that he would provide employment to

one lakh people on permanent basis
in Haldia. 1hat was his first pro-
Mnouncement, probably in 197],
Now, we have reached 1982 and so
far as | know, Haldia is ncwhere
near that permanent employment,
and nowhere near that figure of
employment. In these ten years, two
Governments have been there. One
1s’ there in power, and ancther has
gone ; these two Governments aje of
two different political views. 7his
should be taken note of. 1he ques-
tion that is being raised should be
seriously thought over by those who
are 1n power. 1 want to stress one
very important point that we aie not
fighting only for the people of West
Bengal, that is Bengalis nor are we
fighting for the left-minded Bengalis.
This question does not arise. West
Bengal is not only a part of India, it
is a very significant part of India from
very many points of views. 1f West
Bengal today is in this peculiar pre-
dicament with regard to the develop-
ment of industries, one of the principal
reasons is that our industries, that
were developed by the British and

later on by some Indian monopoly
houses in collaboration, were based

on a very backward technique. They

were external maiket-oriented in the
main. Naturally this in today’s cir-

cumstances has created a very special
problem in the State of West Bengal

which 1s not there in any other States.

Not in Maharashtra even ; not in

Gujarat. So, here is one State where
the nccessity of modern industries

is absolutely a must, without which

it will be choked. Sir, you yourself
are in the Chair. Here is my friend,

Ram Dulariji, Hon. Minister and

my other friends are also here. |

would request them to just think of
the industrial scene of Calcutta.

Who are they ? Are they only Ben-

galis ? They are Bengalis, Biharis,

Oriyas, Assamese workers. Even as

industrialists 7 How much money
has flown from West Bengal to the
Rajasthani industrialists ? 1 do not
want to raise all this, because, 11 18
not my contention. What 1 want 1o say
is that if for the working population

'
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in West Bengal, there is a serious
trouble, then that will affect not only
our State, that will affect Bihar, that
will affect Orissa, that will affect
many other States, where money
orders go {rom West Bengal. That
is why there is the question of West
Bengal. 1 feel there should be no
controversy about that as if West
Bengal is not India or West Bengal is
against India or India is against West
Bengal. That is not our contention.
Every state has the right to choose its
own representative. That is the
guarantee given by the Constitution.
There is no doubt about that. But
from the feeling point of view if those
who arein the Treasury benches think
that they can regain West Bengal
for them by this, they are wrong.
That is not the way. From 1971 I
started with saying to Siddhartha
Shankar Ray, because how much
hope he pinned for the help and
that was where he was let down.
That was not a Marxist Government.
That was the Congress Government.
So, if the West Bengal starts feeling
that they are not getting the proper
share. then will that feeling bring any
gain for the ruling Party or for the
integrity of the country as a whole ?
In this State people from many States
come. That is why I also very
much agree with the Hon. Member,
Shri Somnath Chatterjee. when he
says that we do not want confron-
tation on this question It is not a
question of confrontation or making
a political capital. It is a question
really of very much common concern
and itis a very great necessity because
of historical reasons that there should
be domestic market-oriented modern
industries started in West Bengal
through the Central initiative. This
will again open up new floodgates of
opportunities for normal intrepre-
neurs of that region. Thereis a need
for lot of capital in West Bengal and
the monopolists and multinationals
are not interested there at the mo-
ment. So, there is need for a pione-
ering role once again from the Central
sector. The projects proposed by
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West Bengal all come wunder the
modern industry, so that new vistas
can beopened for West Bengal's
further industrialization, and a new
phase of industrialization can start.
1 hope this Government will seriously
consider giving clearance to the
Central projects that are propsed,
and also take initiative themselves.

There is another problem relating
to this Haldia Petro-chemicals. Ear-
lier, West Bengal Government was
proceeding on the basis of some
understanding regarding the time by
which it will be sanctioned. 10 my
knowledge, they contiacted several
firms from outside, and there was a
time-bound contract with them, to
the effect that if certain things were
done by such-and-such a time, a parti-
cular amount would be payable, and
that otherwise, it would be increased.
1t was all the time being said: “We
are going to grant it”. Even in the
last session, there ‘was a solemn
promise ; but the time-lag has cost
West Bengal twice the money it had
stipulated. If the Centre does not
go in for this joint investment, this
will really, for all gractical purposes,
fall through. This delay itself has
caused a lot of trouble for West
Bengaland for the Government there,
for which the Central Government
should quickly compensate and come
to its aid with regard to these Rs. 428
crores.

1 will not take much time. 1 hope that
the Cential Government will dispas-
sionately think it over and come to
the conclusion that it is necessary to
open a new avenue for modern indus-
tries in the whole of eastern region ;
and for this purpese, West Bengal
should get all these projects.

It will help West Bengal in erecting
these projects and help open new
vistas. Not only that. In addition
to West Bengal, Bihar, Orissa and
Assam also will be benefitted. 1
hope the Central Government will
act, keeping this in view.
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MR. CHAIRMAN: Mr. Chanana,
do you want to give a reply now ?

SHRI CHARANIIT CHA-
NANA : I think they want me to give
a reply. I will do as you direct me.

MR. CHAIRMAN: 1 don’t find
any other speaker. it means you have
to give a reply now. However, there
is one point before you begin your
speech. Mr. Somnath Chatterjee
wanted to lay on the Table of the
House a publication or a report pub-
lished by the West Bengal Govern-
ment. I have consulted the people
concerned. I can assure you that 1t
will be put up to the Speaker. He
will then take a decision.

SHRI SOMNATH CHATTER-
JEE: There is nothing explosive
about it. 1t is only a publication
containing copies of correspondence
with the Central Government.

MR. CHAIRMAN Now the
Minister can reply.

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANIJIT CHANANA):

I must appreciate one thing that the

Hon. Members on the other side had
been talking of fucts which were theo-
retically true, but the most uafortu-
nate thing is that they had been feed-
ing their statements with the wrong
figures or with figures which suited
them for the sake of argument. The
only gap which was there was filled
up by Mr. Vyas ; and probably they
wanted quietly to listen to that.
(Interruptions) 1 am taking of your
statement. Your statement was fed
with figures which suited you, with
figures which were to be amended ;
your statement was incomplete.
There was only one thing which
Vyasji fed and he did it rightly ; he
took that out of the philosophy in
which you believe that probably the
solution of many things lie in creating
crisls, in generating crisis. You
Know the crisis in Marxism.

SHRI CHITTA BASU: That is
what is your approach.

SHRI CHARANIJIT CHANANA :
No, that is not our approach. That
is your philosophy. 7hat is not our
approach at all.

SHRI SOMNATH CHATTER-
JEE: All right, an endeavour.

MR. CHAIRMAN: Excuse me,
you are in pessession of the facts.
So, on the basis of that, how he was
wrong, where he was wrong should
have been left to you to point out
and not to Vyasiji.

SHRI CHARANIJIT CHANA-
NA : 1 must appreciate the statements
made by them, for example, that in
all those arcas where the industrialisa-
tion 1s slow, it must be accelerated ;
and it must be done in areas which
are industrially backward, where the
Centre and States together have to
play an important role. In fact, the
Centre, according to the latest Indus-
trial Policy Statement of July, 1980,
lays a special emphasis on generating
industrialisation in industrially back-
ward areas and the State of West
Bengal, in fact, enjoys a special pri-
vilege ; and that privilege is: barring
the districts of Calcutta, Howrah and
24 Parganas, the whole of the State
has been declared as industrially
backward.

Now the Hon. Member hag talked
about the Central investment in West
Bengal. 1 would like them to restrict
themselves only to West Bengal. If
they want me to refer to the eastern
zone, that will go against their state-
ments. First of all, the Central
investment in the State of West Bengal
ranks No. 3 in the whole country
State-wise. (Interruptions) On 31st
Maich, 1971, the total investment
in the Central sector for West Bengal
was Rs. 473.70 crores. It has been
raised to Rs. 1,540 crores.
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SHRI CHITTA BASU: I have
‘not said so.

SHRI CHARANIJIT CHANA-
‘NA: Then kindly work out the rate
of growth.

SHRI CH]'] TA BASU: He is
misleading. I said it comes to only
5.77 per cent of the tofal investment
during the Sixth Five Year Plan.

SHRI CHARANIJIT CHANA-
NA: 1 am coming to each and every
oint of yours. First of all,
omnath Chatterjee specially pomted
out to this date: between the year
1971 and the year 1980. 1 have said
that the investment has increased
from Rs. 473.70 crores in 1971 to
Rs. 1,540 crores..... (Interruptions)

MR. CHAIRMAN: 1 would res-
pectfully suggest that you may try to
meet all the points that have been
advanced by Mr. Chitta Basu.

SHRI CHARANIJIT CHANA-
NA: 1 am 1eferringto the symptoms
of the industrialisation in their State
which they have mentioned. | am
only referring to them. 1 have to
correct the data and the interpreta-
tion also.

As far as per capita Statewise
central investment on the basis of
1971 census i1s concerned, the State
of West Bengal has been number
six in the country. It is Rs. 281,20,
I would have appreciated if the Hon.
Member at that time could have
talked about the States like U.P.
where the per capita investment is
Rs. 77.22, Punjab—Rs. 229.59,
Maharashtra Rs. 219.69,

SHRI CHITTA BASU: He indi-
cates the figures as in the year 1971.
That was my point. Upto the Third
Five Year Plan, the industrial growths
of West Bengal was very high. The
decline and stagnation started after
the Third Plan. That is my grie-
vance.

SHRI CHARANIJIT CHANA-
NA; If the Hon. Member wants
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figures yearwise, they are like this:

31-3-1971 Rs. 473.70
31-3-1972 Rs. 518 .C0
31-3-1973 Rs. 588 .40
31-3-1974 Rs. 650.20
31-3-1975 Rs. 785.30
31-3-1976 Rs. 76C. 00
31-3-1977 Rs. 768. 30
31-3-1978 Rs. 1058.83
31-3-1979 KRs. 1082.88
31-3-1980 Rs. 1540.39

If the Hon. Member adds all these
figuresand then divide them into plan-
wise, he will have to correct his SIale-
ment.

I have quoted tke 1971 figures be-
cause that is the latest data available.
The Hon. Member is talking on a
theory where he is not relating popu-
lation with investment. If the Hon.
Member takes the per capita invest-
ment as on 31-3-1981, then he will
have to change his statement and say
that the Central Government is dis-
criminating against States like U.P.
where per capita investment is Rs.
77.22, Rajasthan where it is Rs.
103.41. But 1 would repeat that this
is not the indicator. If the Hon. Mem-
ber takes this as an indicator, then
he will have to correct his statement
and States like U.P. and Rajasthan
must get top pr lority as far as invest-
ment is concerned.

SHRI CHITTA BASU : He puts
something in my mouth and then
goes away.

AT WA A (HTIT) @ garafa
AgIzq, ATAAG qIFT qIG-A @2 {
AT § | 9T A ¥@ A AT-AIX @
g @7 '

awmafr wgey  fafawx wge
qqg 7 @ &, AfFA FEr-F var
grar § fe A=y F oo

FAY WTEAR AW . FE FN 7 ag
dl gE ¥ g T I@GTE | WIT ITF "IN
et sg A s & fag w8 1|

awmafa wgag : oY fq ag )
A4 AN FT wIFGT AN
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SHRI CHARANIIT CHANA-
NA: Hon. Members have talked
about the Sixth Plan data. Between
1980-85, the Central industrial and
mineral projects, including coal and
petroleum, State-wise allocation and
outlays, they will have to work out
the percentages once again, because
here the percentage for West Bengal
is 5.68. If I start comparing this
percentage with the State of Punjab,
the figure there is 0.36, Haryana 0.7.

MR. CHAIRMAN: | am a lay-
man. But, I for one, think that this
queston of percentage, for whatever
it may be worth, though meant for the
consumption of all conceined, is
somewhat irrelevant. For instance, so
far as the Lndustries run and con-
trolled by the Union Government are
concerned, the position of Bihar may
probably be the second or third.
Vet, the State is steeped in naked
poverty. Therefore, that cannot be

the criterion for measuring the pros- .

perity of a State or region.

SHRI CHARANIIT CHANA-
NA: 1 appreciate your argament.
I only request you to pass on this
argument to them.

MR. CHAIRMAN: L said it for
the consumption of all concerned.

SHRI CHARANJIT CHANA-
NA: The locationof 2 Centralinvest-
ment project 1s based basical_ly_qn the
economic viability and feasibility of
a project. Hon. Members have men-
tioned a number of projects. I do
not have the details of those projects
here. Of course, L can supply them.
A project 1s assessed only on the
basis of the technical feasibility and
economic viability.- As far as Haldia
is concerned, 1 would say that the
project is under consideration, SO
much so, that a team of experts, 11~
cluding the Secretary of the Petro-
leum Ministry and a representative
of the Prime Minister’s Secretariat
visited West Beogal.

SHRI SOMNATH CHATTER-

JEE: They recommended it, I believe.

SHRI CHARANIJIT CHANA-
NA: The Ministry is seized of it.
The Government always decide about
the location of projects according to
the economic viability and technical
feasibility of the project.

SHR1 SOMNATH CHATTER-
JEE: So far as the Haldia Petro-
chemical Project is concerned, the
Central Government has accepted

it on principle, the location and every-

thing. 1 he only question is who will
contribute the finance. So, the prob-
lem is not of location, but of finance.
While all the Petro-chemical Pro-
jects are in the Central sector, here
you are wanting the State sector 1o
come in. But we are unable to bear
the financial commitment. Please
help us.

SHRI CHARANJT CHANA-
NA: | he Hon. Member must appre-
ciate that 1 am talking of economic
viability.

For the process of industrialisa-
tion, as has been brought to the notice
of the West Bengal State Government,
including the Chief Minister and the
Industries Minister of the State, the
most important thing is the revitalisa-
tion cf the Central investments in the
State. ‘I hose industrial units, which
were already in the Central sector,
which were inherited by us in 1976,
they had started taking off. But in
1980-81 we found those units again to
be incurring heavy losses and, Sir, they
must appreciate one thing that most
of the units witha few exceptions like
Braithweit for example,have started
taking off and all that has to be done
with the help of, firstly, the Central
Government and secondly, the
Central Government public sector
corporations in reply to the...

MR. CHAIRMAN: Have they left
the ground or are they in the air 1

SHRI CHARANIIT CHANA-
NA: No, no.

MR. CHAIRMAN: You said that
they are in the process.

SHR1 SOMNATH CHATTER-
JEE: Sir, they are limping.



483 Indse. Projects

SHRI CHARANJIT CHANA-
NA: Sir, the take-off on the
runway of economics is different
from the take-off at the airport. T am
talking of the industrial runway as
the Hon. Members are talking of.

MR. CHAIRMAN: Yes, yes. [
am referring to that.

SHRI CHARANIJIT CHANANA:
As on 31-12-1979 the Reserve Bank
of India conducted a survey into
the performance of theindustrial units
in the country with special reference
to the sick units and it is a very un-
fortunate thing that West Bengal
here was one of the top States in the
country and here, I appreciate the
agony of the people of the State of
West Bengal.

SHRI CHITTA BASU: Mahara-
shtra is the second.

S RI CHARANIJIT CHANA-
NA: That agony we appreciate, but
we do not want that to be there at
all. (Interruptions)

MR. CHAIRMAN: Excuse me.
There was a period when it used to be
said ‘What Bengal thinks today the
rest of India thinks tomorrow’.
(Interruptions)

SHR1 SOMNATH CHATTER-
JEE: Bengal and Bihar together.

SHRI CHARANIIT CHANA-
NA: We are talking of only yester-
days.

SHRI SOMNATH CHATTER-
JEE: We are talking of tomorrows.

SHR1 CHARANIJIT CHANA.-
NA: You must talk of tomorrows
with us. You will see that to-
morrows are brighter.

SHRI SOMNATH CHATTER-
JEE: You want to take us back.
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SHRI CHARANIJIT CHANA-
NA: We are promoting a take-off.
The take-off is always for tomorrow
and tomorrow is likely to be brigh-
ter.

SHRI SOMNATH CHATTER-
JEE: They say, public sector should
keep the position of commancing
heights and this is the way they are

- doing.

MR. CHAIRMAN . Let him say.

SHRI CHARANIJIT CHANA-
NA: 23 per cent of the large scale
industrial units in th2 State of West
Bengal were sick, they might be
healthier after the year 1979, after we
came into power. (Interruptions).
Sorry, probably the Hon. Member is
wanting to correct me because our
Government only played the promo-
tional role. The State Government
has a higher role to play. 1 might be
wrong. They might have added to
the illness of the units. 1 do not
have the data. The data with me is
only of 1979.

MR. CHAIRMAN: Here the pa-
tient is under your care. How do
you allow others to interfere, adding
to the complications and all that ?

SHR1 CHARANIJIT CHANA-
NA: As far as the industry is con-
cerned, your goodness knows it better
that it does not fall in the Union List.

SHR1I SOMNATH CHATTER-
JEE: Sir, none of our relevant ques-
tions have been answered.

SHR1 CHARANIJIT CHANA-
NA: In the State of West Bengal
there are 20,841 units which form 33
per cent of the small scale industrial
units. Our policy is to render help to
these units to revitalise the dead units
or the sick units all over the country
with special reference to the State
of West Bengal because the State of
West Bengalhasa very high potential,
Day before yesterday, it had a very



b

485 Indst. Projects AGRAHAYANA 29, 1903 (§AKA) in W. Bengal (Res.) 466

high industrial culture ; we do not
want the environment there to be
spoilt atall. We would like, in fact.
the industrial revitalisation of all
those areas with special reference to
the areas where general potential was
there.

Now the Hon. Member is talking of
the headquarters of the financial
institutions. The Hon. Member .has
1alked about the assistance from the
financial institutions going into it.
The Hon. Member must appreciate
that the assistance is of two types—
one is financial institution. Then the
major part of State of West Bengal
which is declared as industrially
backward has the right to demand
Central subsidy also. Then you have
to generate investment climate. That
cannot be imported from outside,
from any other State-—neither from
Bihar, Orissa nor from Assam.

17.00 hrs.

SHR1 SOMNATH CHATTER-
JEE: Development does not depend
on this analysis.

SHRI CHARANIJIT CHANA-
NA: Central subsidy is co-related.
In the industrially backwaid area if a
small unit goes, it is entitled to
central subsidy. You will have to
work out the arithmetics of it and
that arithemetic would tell you the
data, the statment that you are mak-
ing—that should be withdrawn. That
is better. | was wanting to say, it
should be corrected. But, no they

may have to withdraw' because ‘the |

whole of that has to be changed.
The Central Government from 1967-
68 onwaids first of all identified areas
as industrially backward areas. Then
they introduced the basket of in-
centives to generateinvestment in those
‘areas. The most unfortunate: thing
is that even after revitalising the whole
- thing, we have started a new process
of setting up task force and telling the
State Government to come and start
movement in their industrially back-
‘ward areas. ‘Weure giving all of them

central subsidies. = The Hon.
Members must impress upon the
State Government and the Industries
Department, all the departments
concerned to generate the environ-
ment and promote investment. First
of all they should create savings habit
In the people, then convert savings
Into investment. That would be the
1ndustrialisation. The  Central
Government plays the promotional
role. The Central Government plays
the 10le of promoting nucleus plants
1n the industrially backward area so
that the whole area is industrialised.
The Hon. Member has mentioned
about certain projects. As far as
BHEL is concerned, | have replied to
one of the questions also that BHEL
has not yet decided about the break-
up of the investment, the location of
the investment and BHEL has not
written of the State of West Bengal
at all. All the states of the country
with special reference to the indus-
trially backward areas in the country
are within the purview of their future
investment. So is the case for all
the future investments in the country.
Project by project I would not be able
to reply to you right now. I would
only like you to impress upon the
State of West Bengal to be honest
enough to generate investment climate
inthatState. TheHon.Member was
saying, people want to shift. 7he
financial institutions do not have their
headquarters there.

SHRI SOMNATH CHATTER-
JEE: Not a single one.

SHRI CHARANIJIT CHANA-
NA: You must do all that to attract
more investment in your State, to
generate investment climate rather
than push it out.

SHRI SOMNATH CHATTER-
JEE: We cannot attract the Central
Government. What shall I have to
give them, I do not know !

SHRI CHARANIJIT CHANA-
NA: Do you want me to repeat the

data to tell them that,.....
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MR. CHAIRMAN: It is no use
repeating. What has been your atti-
deets:

SHRIMATI GEETA MUKHER-
JEE: What has been your attitude ?

SHRI CHARANJIT CHANA-
NA: It has been most positive.

MR. CHAIRMAN: And sympa-
thetic also.

SHRLI CHARANIJIT CHANA-
NA: Positive is higher than that.
Their attitude is.below zero. Our
attitude is above zero. What they
have to do is to react also and the
reaction is always in the shape of
generating climate for investment.
The Central Government does every-
thing and the Central Government is
concerned about...... :

SHRI SOMNATH CHATTER-
JEE: They want Congress: (1) Minis-
try...(Interruptions)

SHRI CHARANIJIT CHANA-
NA: My first sentence was that
Hon. Chatterjee sometimes makes
statements which are theoretically

correct. But sometimes he makes .

statements which are in fact of right
diagnosis, one diagonosis he has him-
selfgiven. Ineversaid that Congress
(1) Government should be there. I
have only said that if you see your
period, you have generated minus
points.

SHRI SOMNATH CHAITER-
JEE: Now the cat is out of the bag.

MR. CHAIRMAN: The humour
isinseparable so far as the working of
parliamentary democracy 1s concern-
ed. You should take it in that way.
If I could understand you correctly,
speaking on behalf of the Union
Government, you assured that if they
are helpful or earnest in creating a
favourable climate and their Govern-
ment does play its expected role, you
will also not lag behind and reci-
procate. Is that the attitude ?

DECEMBER 18, 1981
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SHRI CHARANIJIT CHANA-
NA: No, Sir. 1 would like to clarif
with your permission. T hat ism
for the private investment. As far.
the Central investment is concerned,
I have already said that West Benga
is* No. 3. It is already enjoying a
preferential  trcatment. So the
Central Government might be
dubbed as being discriminatory and
in favour of the State of West Bengal.
I have already given those data.

SHRI KRISHNA CHANDRA
HALDER (Durgapur) : Mayl ask
the Hon. Minister as to what is the 'i
amount of Central investment from
1971 to 1981 ? Can you give this
figure ?

|

SHRI CHARANIJIT CHANA-
NA: 1 am telling from 1971 to 1981
about the amount of Central invest-
ment and other particulars. We are ;}ﬁ
only to take473.70 out of Rs. 1540.39 |
crores. 1 am only talking about
West Bengal.

SHRI SOMNATH CHATTER-
JEE: Where it was invested and in
what projects ? Was it M, T.P. ?
We wanted to know. .

SHRL CHARANIJIT CHANA-
NA: The Hon. Member asked me a
question as to what was the invest-
ment in West Bengal.

SHRI SOMNATH CHATTER-
JEE: 1 said, “Would you kindly tell
us what is the Central investment in
different States during the last 10
years and in West Bengal”. What
was the amount these State Govern-
ments spent ?

SHRI CHARANIJIT CHANANA : -
Sir, as far as the State Government
is concerned, that is not the questioxt.
I am replying on behalf of the
Central Government. I have said
that as on 31st March, 1980, in West
Bengal...... (Interruptions) The list
of projects is not with me.
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SHRI SOMNATH CHATTER-
JEE: Let him assure us.

SHRICHARANIJIT CHANANA :
I only advise the Hon. Member
to go to the Library and see Four
Volumes of the publications known
as the “Public Sector Under takings
in [ndia”, and he will get all the data—
not only for 1980 but for all these
years.

SHR1I SOMNATH CHATTER-
JEE: Sir, this is a dangerous thing.
1 want your protection. Specifically
pertaining to the Resolution, I asked
something. Heis asking me to go to
the Library. Is this an answer to
the debate 2 Then, let us all go to
the Library and find out. No ques-
tion need be put and answered here.

MR. CHAIRMAN: If the mate-
rials are not readily available.........

SHRICHARANJIT CHANANA!
Sir, it is a public document. I
have given all the details.

MR. CHAIRMAN: But referring
to the Library is somewhat not...
(Interruptions)

MR. CHAIRMAN: Take
own time and then you supply.

your

SHR1 CHARANIJIT CHANANA :
The Hon. Member may not go
to the Library at all. The Hon.
Member may not have to take the
trouble of going to the Library.
These Four Volumes are distributed
to the Members of Parliament. They
are also available in my own Library.
I will lend them to him also. All
the details about Central Govern-
ment Undertakings are given in Four
Volumes.

I have already replied to each and
every point raised by the Hon.
Member. I have clarified the data
quoted by them and corrected the
data. In view of all that, I would

suggest that they would withdiaw
the Resolution.

SHRICHITTA BASU: Mr.Chair-
man, Sir, 1 am sorry that the Hon.
Minister could not really realise the
spirit in which 1 moved the resolu-
tion. As has been amply made clear,
my intention was not of a confronta-
tion but merely to persuade the
Government of India as to the need
for having a new policy towards West
Bengal and other States having regard
to the special nature of problems that
they are facing today. But the reply
is not only unsympathetic, unhelipful,
perfunctory but positively hostile.

'MR. CHAIRMAN: How much
time will you take ?

SHRI CHITTA BASU: 1 shall
conclude by 5.25 P.M. I am also
very much interest in the next re-
solution to be moved.

The Hon. Minister has said that he
has got in his possession certain very
relevant facts and statistics to counter
my allegations. 1 never used the
word “allegation” earlier. Now 1
am saying that these are not only alle-
gations. and charges but the Govern-
ment of India has got nothing to
counter those charges. As for
example, let us see the per capitu
investment in West Bengal durieg the
Sixth Five Year Plan. Here is the
reply given by the Minister of Plan-
ning. It has been admitted that dur-
ing the year 1981-82, the per capita
planning assistance from the Centre
1s Rs. 46 to Andhra Pradesh, Rs. 41
to Gujarat, Rs. 46 to Haryana, Rs. 57
to Karnataka, Rs. 35 to Maharashtra,
Rs.47to Punjab, Rs.48 to Rajasttan,
Rs. 45 to yttar Pradesh and Rs. 32 to
West Bengal.

SHR1 CHARANIJIT CHANANA:
This is planning assistance.

SHRI CHI1TA BASU: 1hey have
agreed ; this is the reply given. He
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was assuming that West Bengal has
not been done any injustice, rather
it has been given a favourable treat-
ment. Does this figure prove it ?
I have not collected this figure nor 1
am required to go to the Library. I
very often to the Library. In pre-
paring my notes, 1 have gone to the
Library and gone through the avail-
able publications of the Govern-
ment.

SHRI SOMNATH CHATTER-
JEE: Since he became a Minister, he

has stopped reading anything except

those things which are prepared for
him.

MR. CHAIRMAN: He has got
his own library.

SHRI SOMNATH CHATTER-
JEE: They are prepared and given to
him. He only reads them out.

SHR1 CHITTA BASU: He has
got hisown library, his own statistiCs;
he has got his own method of giving

SHR1I SOMNATH CHAITTER-
JEE: He has got his own press to
pg’nt them.

SHRI CHITTA BASU: Hedid not
meet any of the points. 1 have men-
tioned 14 instances of discrimination;
1 am prepared to give them to.him
the 14 specific instances of discrimi-
nation by the Government of India in
the policy matter with regard to
West Bengal. Apart from hostile
and unsympathetic attitude towards
the particular projects submitted by
the Government of West Bengal,
what have they done ? Not a word
has been said about those, and he
does not care to know about those.
For a long period of time, for more
than three months, they qould not
even collect the figures, to give proper
information to the House. Had I
been furnished with® cogent argu-
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. ments and statistics and figures, 1

could have gone to the people of my

. State saying, “This is the state of

affairs ; this is the policy thrust : now
you decide whether it is for your
benefit or not”. But he has chosen
not to reply anything. He has men-
tioned about the Central investment
in the State. My charge is that—Iet
them take note of it—during the period
1971-1981, there has been no Central
investment in the State of West Bengal
except the Metropolitan Transport
Project and thatalso to the tune of,
as far as 1 remember, not more than
Rs. 129 crores—the project estimate
was Rs. 500 crores and it is likely to
escalate to Rs. 1000 crores. (Ingar-
rupiiors) 1 ask them : would they
place on the Table of the House a
list of the Central sector project in-
vestment which has been done in the

. State of West Bengal during the

period 1971-81 ? Do you accept it ?
My charge is that there has been no
investment except Rs. 129 crores in
M.T.P.

He has referred to sickness. Sick-
ness has not been the result of the
policy pursued by the Government
of West Bengal. The present West
Bengal Government came to power
i 1977. Would he kindly furnish
the House with figures how many of
these 20,000 small units in West .
Bengal fell sick before 1977 ?

SHRI SOMNATH CHATTER-
JEE: How many were closed and
how many we have opened since then.

SHRICHITTA BASU: Asa matter
of. fact, as {ar as | remember— let us be
misetly in our estimate—more than

~fifty units which were sick have been

restored ‘to health by the State
Government of West Bengal without
their assistance.

SHR]1 SOMNA1H CHAT1TER-
JEE: All of them are functioning
well.

SHRI CHITTA BASU: I want to
ask-—what is sickness due to ? I say
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that sickness in big industries is due
to the mismanagement.

Who operates the Company Law ?

Is it the State Government or the
Central Government which operates
the Company Law ? (Interruptions)
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SHRICHITTA BASU: Why don't
you take any preventive action against
such mismanagement of the big
industrial houses ? Why have you
failed to modernise the industries ?
Why have you allowed the jutebarons
to divert their capital to other indus-
tries—industries other than jute? Mr,
Jyoti Basu is not in a position to do
anything. (/nterruptions)

SHRI SOMNATH CHATTER-
JEE: This is for the third time that
we hear. It seems Mr. Vyas is a
friend of the jute barons.

gay & dar ¥ T
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SHRI CHITTA BASU: Therefore,
Sir, the sickness of industries in
West Bengal is not due to the policy
of West Bengal Government but due
to the deliberate policy of the Govern-
ment of India. Sir, before 1 con-

MR.CHAIRMAN: Say, in con-
clusion.

SHRI CHITTA BASU: Sir, in
conclusion, I see that the Government
of India continues to follow the policy
of disciimination and hostility to-
wards the Government of West Bengal
and I warn them that unless they
change their attitude, it is the people
of West Bengal who will teach them a
proper lesson at the appropriate time.

I am here not to beg from you. 1
am not here as a sycophant. lam
here in my own right in this august
House to place before you and the
Government, the agencies of West
Bengal and 1 have done. 1t is for
you to decide as to how you will
respond. It is for you to choose
but, if you choose the path of insen-
sitiveness, you will have to pay for it;
if you respond, West Bengal people
will also respond to you.

Sir, the choice lies with you and not
with me. Let them decide upon the
choice. Thank you. .

I now commend my Resolution.

MR. CHAIRMAN: 1 shall now
put the Resolution to the vote of the -
House.

The question is:

“This House reccmmends that
urgent steps be taken to set up
certainindustrial projects under the
Central Sector like petrochemical
complex at Haldia, as proposed by
the Government of West Bengal,
without further delay for the over-

all industrial development of that
State.”

The motion was negatived.

MR. CHAIRMAN: Now we take
up the Resolution by Shri Lawrence.



